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Legislation for  Farm Labour 

*387. SHRI      SATYA      PRAKASH 
MALAVIYA: 

SHRI     MOHINDER     SINGH 
LATHER: 

Will the Minister of LABOUR be pleased 
to state: 

(a) whether the demand1 for the 
enactment of a Central legislation for the 
improvement of the condi-tiions of farm 
labour and to protect them from economic and 
social exploitation has been pending since 
long; 

(b) if so, what are the difficulties being 
faced in, the enactment of the legislation; and 

(c) by when Government proposed 
to enact the same? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COAL WITH ADDITIONAL 
CHARGE OF THE MINISTER OF STATE 
OF THE MINISTRY OF LABOUR (SHRI P. 
A.  SANGMA):  (a)  Yes, Sir. 

(b) and (c) The Labour Ministers 
Conference held in August 1992 decided to 
refer the question of Central Legislation for 
Agricultural Workers together with a draft 
Bill, to a Group of State Labour Ministers 
headed by Labour Minister of Maharashtra for 
consideration. Further action would be taken 
after the receipt of the report. 

Purchase  of      Tornado   Aircraft 

*388. SHRI SHIV PRATAP MISHRA: 
Will the Minister of DEFENCE be pleased to 
state: 

(a) whether Government have decided to 
purchase Tornado aircraft from the 
Government of the United! Kingdom; and 

(b) if so the details thereof? 

THE MINISTER OF DEFENCE (SHRI 
SHARAD PAWAR): (a) No Sir. 

(b)  Does not arise. 

 


